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Name of the Act                                     Year      Act No 
----------------------------------------- ---------- ------------------------------------------------------------------ 

A  Acquired Territories (Merger) Act                            1960 64 
   Administrative Tribunals Act                                 1985 13 
   Administrative Tribunal (Amendment) Act     1986 19 
   Administrators-General Act                                   1963 45 
   Advocates Act                                                 1961 25 

Advocates’ Welfare Fund Act      2001 45 
   Aircraft Act                                                  1934 22 
   Airports Authority of India Act                              1994 55 
 Airports Economic Regulatory Authority of India Act    2008 27 
     Air Force Act                                                 1950 45 
   Air (Prevention and Control of Pollution) Act                1981 14 
   Air (Prevention and Control of Pollution) Amendment Act        1987 47 

All-India Institute of Medical Sciences Act                  1956       25 
   All-India Services Act                                        1951 61 
   All-India Services Regulations (Indemnity) Act              1975 19 

Ancient Monuments and Archaeological Sites and Remains Act        1958 24 
Anti-Hijacking Act          1982 65 

   Antiquities and Art Treasures Act                            1972 52 
Apprentices Act                                               1961 52 

   Arbitration and Conciliation Act                             1996 26 
   Architects Act                                                1972 20 
   Armed Forces (Emergency Duties) Act                          1947 15 
 Armed Forces (Jammu and Kashmir) Special Powers Act   1990 21 
   Arms Act                                                      1959 54 
   Army Act                                                      1950 46 
   Asian Development Bank Act                                  1966 18 
   Atomic Energy Act                                             1962 33 
 Actquaries Act                  2006 35 
    
B  Bankers' Books Evidence Act                                  1891 18 
  Banking Companies (Acquisition and Transfer of Undertakings)  Act       1970 05 
  Banking Companies (Acquisition and Transfer of Undertakings)  Act       1980 40 

Banking Laws (Application to Co-operative Societies) Act                  1965 23 
   Banking Laws (Amendment) Act                   1985 81 

Beedi Workers Welfare Cess Act                               1976 56 
   Beedi Workers Welfare Fund Act                               1976 62 

Bharat Petroleum Corporation Limited                        1988 44 
  (Determination of  Conditions of Service of Employees) Act 
 Biological diversity Act       2003 18 
   Border Security Force Act                                    1968 47 
   Building and Other Construction Workers (Regulation of  Employment           1996  27 
   and Conditions of  Service) Act 

Building and Other Construction Workers' Welfare Cess Act   1996 28 
 Bureau of Indian Standards Act                               1986 63 
 
C Cable Television Networks (Regulation) Act                  1995 07 

Cantonments (House Accommodation) Act                     1923 06 
Cantonments Act        2006 41 
Cardamom Act                                                  1965 42 
Carriage by Air Act                                           1972 69 
Census Act                                                    1948 37 
Central Agricultural University Act                          1992 40 
Central Boards of Revenue Act                                 1963 54 

               Central Excises Act 1944       01                                
Central  Excises and Salt (Amendment) Act 1985       79        
Central Excise Tariff Act, 1985                              1986 05 



Central Industrial Security Force (Amendment and Validation) Act  1999 40 
Central Industrial Security Force Act                        1968 50 
Central Labour Laws (Extension to Jammu and Kashmir) Act         1970 51 
Central Laws (Extension to Jammu and Kashmir) Act            1968 25 
Central Road Fund Act        2000 54   
Central Reserve Police Force Act                             1949 66 
Central Vigilance Commission Act      2003 45 
Chartered Accountants Act                                    1949 38 

 Chemical Weapons Convention Act, 2000     2000 34  
Child Labour (Prohibition and Regulation) Act     1986 61 
Children (Pledging of Labour) Act                            1933 02 
Cigarettes and other Tobacco Products (Prohibition of Advertisement and  2003 34 
Regulation of Trade and Commerce, Production, Supply and Distribution) Act 
Cinematograph Act                                             1952 37 
Cine-Workers Welfare Cess Act                                1981 30 
Cine-Workers Welfare Fund Act                                1981 33 
Citizenship Act                                               1955 57 
Civil Defence Act                                             1968 27 
Coal Mines (Conservation and Development) Act             1974  28 
Coal Mines (Nationalisation) Act                             1973  26 
Coinage Act                                                   1906  03 
Commissions of Inquiry Act                                   1952  60 
Companies Act                                                 1956     01 
Companies (Amendment) Act                                    1988  31 
Companies (Profits) Surtax Act                               1964  07 
Company Secretaries Act                                      1980  56 
Comptroller and Auditor General's (Duties, Powers and  Conditions of        1971  56  
Service) Act  
Compulsory Deposit Scheme Act                                1963  21 
Conservation of Foreign Exchange and Prevention of          1974   52 
Smuggling  Activities Act 
Contempt of Courts Act                                       1971 70 
Contingency Fund of India Act                                1950 49 
Contract Labour (Regulation and Abolition) Act              1970 37 

 Control of National Highways (Land and Traffic) Act, 2002   2003 13 
Converts' Marriage Dissolution Act                           1866 21 
Copyright Act                                                 1957 14 
Cost and Works Accountants Act                               1959 23 
Credit Information Companies (Regulation) Act    2005 30 
Customs Act                                                   1962 52 
Customs (Amendment) Act                                      1985 80 
Customs Tariff Act                                            1975 51 
Cutchi Memons Act                                            1938 10 

D  
Delimitation Act                                              2002 33 
Dentists Act        1948 16 
Deposit Insurance and Credit Guarantee Corporation Act   1961 47 
Deposit Insurance Corporation (Amendment and  Miscellaneous    1978 21 
Provisions) Act 
Depositories Act        1996 22 
Designs Act        2000 16 
Destructive Insects and Pests Act                                             1914 02 
Destructive Insects and Pests (Amendment and Validation) Act                     1992 12 
Diplomatic and Consular Officers (Oaths and Fees) Act         1948 41 
Diplomatic and Consular Officers (Oaths and Fees) (Extension  to Jammu 1973 02 
and Kashmir) Act 
Diplomatic Relations (Vienna Convention) Act    1972 43 
Disaster Management Act       2005 53 
Dock Workers (Regulation of Employment) Act    1948 09 
Dock Workers (Regulation of Employment) (Inapplicability to  Major  1997 31 
Ports) Act 
Dock Workers (Safety, Health and Welfare) Act    1986 54 



Drugs and Cosmetics Act       1940 23 
E 

Economic Offences (Inapplicability of Limitation) Act   1974 12 
Election Commission (Conditions of Service of Election  Commissioners 1991 11 
and Transaction of Business) Act 
Emblems and Names (Prevention of Improper Use) Act   1950 12 
Emigration Act                                                                    1983 31 
Employees' State Insurance Act                                             1948 34 
Employees' State Insurance (Amendment) Act    1989 29 
Employers' Liability Act                                                       1938 24 
Employment Exchanges (Compulsory Notification of Vacancies)  Act  1959 31 
Environment (Protection) Act                                               1986 29 
Essential Commodities Act                                                  1955 10 
Exchange of Prisoners Act                                                    1948 58 
Explosive Substances Act                                                     1908  06 
Explosives Act                                                                      1884 04 
Export-Import Bank of India Act                                         1981 28 
Export (Quality Control and Inspection) Act                    1963 22 
Extradition Act                                                                  1962 34 
 

F Factories Act                                                                       1948 63 
Finance Commission (Miscellaneous Provisions) Act        1951 33 
Fiscal Responsibility and Budget Management Act    2003 39 
Food Corporations Act                                                         1964 37 
Food Safety and Standards Act      2006 34 
Foreign Aircraft (Exemption from Taxes and Duties on Fuel and Lubricants) 2002 36 
Act 
Foreign Contribution (Regulation) Act                                1976 49 
Foreign Exchange Management Act       1999 42 
Foreign Marriage Act                                                           1969 33 
Foreign Trade (Development and Regulation) Act              1992 22 

     Foreigners Act                                  1946 31 
Foreigners Law (Application and Amendment) Act            1962 42 
Former Secretary of State Service Officers (Conditions of  Service) Act            1972 59 

 Forward Contracts (Regulation) Act                                  1952 74   
 
G General Insurance Business (Nationalisation) Act            1972 57 

General Insurance Business (Nationalisation) Amendment Act                 1985 03 
Geneva Conventions Act                                                    1960 06 
Geographical Indications of Goods (Registration and Protection) Act            1999 48 
Gold Bonds (Immunities and Exemptions) Act                  1993 25 
Government Savings Banks Act                                          1873 05 
Government Savings Certificates Act                                  1959 46 
Governent Securities Act       2006 38 

 
H Haj Committee Act       2002 35 

Handlooms (Reservation of Articles for Production) Act        1985 22 
High Court Judges (Salaries and Conditions of Service) Act                 1954 28 
Hindi Sahitya Sammelan Act                                               1962 13 
Homoeopathy Central Council Act                                     1973 59 

I  
Immigration (Carriers’ Liability) Act     2000 52  
Income-tax Act                                                                    1961 43 
Indian Medical Council Act      1956 102 
Indian Medicine Central Council Act     1970 48 
Indian Reserve Forces Act       1888 04 
Indian Telegraph Act       1885 13 
Indira Gandhi National Open University Act     1985 50 
Indira Gandhi National Tribal University Act    2007 52 
Indo-Tibetan Border Police Force Act     1992 35 
Industrial Disputes Act       1947 14 
Industrial Disputes (Amendment and Miscellaneous Provisions)  Act  1956 36 



Industrial Employment (Standing Orders) Act    1946 20 
Infant Milk Substitutes, Feeding Bottles and     1992 41 
Infant Foods  (Regulation of Production, Supply and Distribution) Act 
Inflammable Substances Act      1952 20 
Information Technology Act      2000 21 
Insecticides Act        1968 46 
Institutes of Technology Act      1961 59 
Insurance Act        1938 04 
Insurance Regulatory and Development Authority Act   1999 41 
Intelligence Organisations (Restriction on Rights) Act   1985 58 
International Development Association (Status, Immunities  and Privileges) Act 1960 32 
International Finance Corporation (Status, Immunities and  Privileges) Act 1958 42 

      International Monetary Fund and Bank Act     1945 00 
Inter-State Corporation Act      1957 38 
Inter-State Migrant Workmen (Regulation of  Employment and Conditions 1979 30 
of Service) Act 
Inter-State River Water Disputes Act     1956 33 
 

J Jammu and Kashmir (Extension of Laws) Act    1956 62 
Jammu and Kashmir Representation of the People (Supplementary) Act  1968 03 
Jawaharlal Institute of Post Graduate Medical Education and Research,   2008 19 
Puducherry Act 
Judges (Inquiry) Act       1968 51 
Judges (Protection) Act       1985 59 
 

L  Legal Tender (Inscribed Notes) Act      1964 28 
Life Insurance Corporation Act      1956 31 
Life Insurance Corporation (Modification of Settlement) Act    1976 72 
Limestone and Dolomite Mines Labour Welfare Fund Act   1972 62 

 Limited Liability Partnership Act      2009 06 
Live-stock Importation Act      1898 09 
Lok Sahayak Sena Act       1956 53 
Lotteries (Regulation) Act       1998 17 
 

M Manoeuvres, Field Firing and Artillery Practice Act    1938 05 
Marine Insurance Act       1963 11 
Marine Products Export Development Authority Act    1972 13 
Marking of Heavy Packages Act      1951 39 
Maternity Benefit Act       1961 53 
Maulana Azad National Urdu University Act, 1996    1997 02 

 Medicinal and Toilet Preparations (Excise Duties) Act   1955 16 
Mental Health Act       1987 14 
Metal Tokens Act       1889 01 
Micro, Small and Medium Enterprises Development Act, 2006   2006 27 
Mines Act        1952 35 
Mines and Minerals (Development and Regulation ) Act   1957 67 
Minimum Wages Act       1948 11 
Monopolies and Restrictive Trade Practices Act    1969 54 
Motor Transport Workers Act      1961 27 
Motor Vehicles Act       1988 59 
Multi-State Co-operative Societies Act     2002 39 
 

  N. Narcotic Drugs and Psychotropic Substances Act    1985 61 
National Bank for Agriculture and Rural Development Act   1981 61 
National Cadet Corps Act        1948 31 
National Co-operative Development Corporation Act    1962 26 
National Highways Act       1956 48 
National Highways Authority of India Act     1988 68 
National Housing Bank Act      1987 53 
Natoinal Institute of Fashion Technology Act                                                          2006     28 
National Institute of Pharmaceutical Education and  Research  Act  1998 13 
National Investigation Agency Act      2008 34 



National Rural Employment Guarantee (Extension to Jammu And Kashmir) Act 2007      23 
National Institutes of Technology Act. 2007      29 
National Security Act       1980 65 
National Service Act       1972 28 
National Tax Tribunal Act       2005 49 
Naval and Aircraft Prize Act       1971 59 
Navy Act        1957 62 
Negotiable Instruments Act      1881 26 
Notaries Act        1952 53 
 

O Official Languages Act                                       1963 19 
Official Secrets Act                                          1923 19 
Official Trustees Act                                         1913 02 
Oil Fields (Regulation and Development) Act                 1948 53 
 

P Parliament (Prevention of Disqualification) Act    1959  10 
Parliamentary Proceedings (Protection of Publication) Act                   1977 15 
Passport (Entry into India) Act                              1920 34 
Passports Act                                                 1967 15 
Payment of Bonus Act                                         1965 21 
Payment of Gratuity (Amendment) Act                          1987 22 
Payment of Gratuity Act                                      1972 39 
Payment of Wages Act                                         1936 04 
Personal Injuries (Compensation Insurance) Act              1963 37 
Petroleum Act                                                 1934 30 
Petroleum and Natural Gas Regulatory Board, Act    2006 19 
Poisons Act                                                   1919 12 
Police Act                                                    1888 03 
Police Forces (Restriction of Rights) Act                    1966 33 
Prasar Bharati (Broadcasting Corporation of India) Act       1990   25 
Presidential and Vice-Presidential Elections Act             1952 31 
Press and Registration of Books Act                          1867 25 
Press Council Act                                             1978 37 
Prevention of Food Adulteration Act                          1954 37 
Prevention of Illicit Traffic in Narcotic Drugs and Psychotropic Substances Act 1988 46 

 Prevention of Insults to National Honour Act                 1971 69 
 Prevention of Money Laundering Act     2002  

Prisoners Act                                                 1900 03 
Protection of Human Rights Act, 1993                         1994 10 
Protection of Plant Varieties and Farmers’ Right Act    2001 53 
Public Debt Act                                               1944 18 
Public Premises (Eviction of Unauthorised Occupants) Act                  1971 40 
Public Provident Fund Act                                    1968 23 
Public Records Act                                            1993 69 
 

R Railway Claims Tribunal Act                                  1987 54 
Railway Property (Unlawful Possession) Act                  1966 29 
Railway Protection Force Act                                 1957 23 
Railway Protection Force (Amendment) Act                    1985 60 
Railways Act                                                  1989 24 
Railways Employment of Members of the Armed Forces Act      1965 40 

 Reciprocity Act                                                             1943 09 
Red Cross Society (Allocation of Property) Act              1936 18 
Registration of Births and Deaths Act                        1969 18 
Registration of Foreigners Act                               1939 16 
Rehabilitation Council of India Act                          1992 34 
Remittances of Foreign Exchange and Investment in Foreign  Exchange Bonds 1991 41 
(Immunities and Exemptions) Act 
Representation of the People Act                             1950 43 
Representation of the People (Amendment) Act                1989 21 
Representation of the People Act                             1951 43 
Reserve Bank of India Act                                    1934 02 



Reserve Bank of India (Amendment and Miscellaneous Provisions) Act  1953 54 
Reserve and Auxiliary Air Forces Act                         1952 62 

 River Boards Act                                              1956 49 
Road Transport Corporations Act                              1950 64 
 

S SAARC Convention (Suppression of Terrorism) Act    1993 36 
Salary, Allowances and Pension of Members of Parliament Act              1954 30 
Salaries and Allowances of Ministers Act                     1952 58 
Salaries and Allowances of Officers of Parliament Act   1953 20 
Salary and Allowances of Leaders of Opposition in Parliament Act          1977 33 
Sales Promotion Employees (Conditions of Service) Act          1976 11 
Salt Cess Act                                                 1953 49 
Sashatra Seema Bal Act       2007 53 

               Science and Engineering Research Board Act                                                        2009      09 
Securities and Exchange Board of India Act                   1992 15 
Securities Contracts (Regulation) Act                        1956 42 
Securitisation and Reconstruction of Financial Assets and Enforcement of  2002 54 
Security Interest Act 
Seeds Act                                                     1966 54 
Semiconductor Integrated Circuits Layout Design Act   2000 37 
Sick Textile Undertakings (Taking Over of Management) Act                 1972 72 
Small Coins (Offences) Act                                   1971 52 
Small Industries Development Bank of India Act              1989 39 
South Asian University Act                                                                                     2009       08 
Special Economic Zones Act      2005 28 
Spices Board Act                                              1986 10 
Standards of Weights and Measures Act                        1976 60 
Standards of Weights and Measures (Enforcement) Act            1985 54 
State Armed Police Forces (Extension of Laws) Act           1952 63 
State Bank of India Act                                       1955 23 
State Emblems of India (Prohibition of Improper Use) Act   2005 50 
State Financial Corporations Act                             1951 63 
Suppression of Unlawful Acts against Safety of Civil  Aviation Act           1982 66 
Supreme Court (Enlargement of Criminal Appellate Jurisdiction) Act     1970 28 
 

T Taxation Laws (Amendment and Miscellaneous Provisions) Act               1965 41 
Taxation Laws (Amendment and Miscellaneous Provisions) Act               1986 46 
Taxation Laws (Continuation and Validation of  Recovery  Proceedings) Act       1964 11 
Taxation Laws (Extension to Jammu and Kashmir) Act   1954 41 
Taxation Laws (Extension to Jammu and Kashmir) Act   1972 25 
Tea Act                                                       1953 29 

               Technology Development Board Act                           1995 44 
Telecom Regulatory Authority of India Act                    1997 24 
Telegraph Wires (Unlawful Possession) Act                   1950 74 
Terminal Tax on Railway Passengers Act                       1956 69 
Territorial Army Act                                          1948 56 
Textiles Committee Act                                       1963 41 
Tobacco Board Act                                             1975 04 
Tobacco Cess Act                                              1975 26 
Trade Marks Act                                               1999 47 

   Trade Unions Act                                              1926 16 
Trading with the Enemy (Continuance of Emergency Provisions)  Act  1947 16 
Transfer of Prisoners Act                                    1950 29 
 

U Union Duties of Excise (Distribution) Act                    1979 24 
Unit Trust of India Act                                       1963 52 
United Nations (Privileges and Immunities) Act              1947 46 
United Nations (Security Council) Act                        1947 43 
University Grants Commission Act                             1956 03 
Unlawful Activities (Prevention) Act                         1967 37 
Unorganised Sector Workers Social Security Act    2008 33 
 



V Voluntary Surrender of Salaries (Exemption from Taxation)  Act            1961 46 
 
W  Water (Prevention and Control of Pollution ) Act    1974 06 

Wealth-tax Act                                                1957 27 
Weapons of Mass Destruction and Their Delivery Systems (Prohibition of  2005 21 
Unlawful Activities) Act, 2005 
Weekly Holidays Act                                          1942 18 
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